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Shri S. C. Samanta: May I know 
whether. by winding up these com-
mittees and sub-committees, any elll.-
ciency will be eflected1 

Shri M. C. Cllacla: Yes, Sir; because 
I find that in many CasES rammittees 
imtead of helping th<! work detract 
from carrying out the "",ork and pre-
vent the implementation ot tht poliey 
of the Ministry. I have llO doubt that 
the winding up of many 01 these com-
mittees will result in greater effi-
ciency. 

ShrImatl S.vitri NIgam: In the .ta-
tement, it has been mentioned that 
the standing committee on moral an4 
religious instruction ha.s also been 
abolished, I would like to know what 
method has been adopkd to see that 
the work that this committee W'8II 
doing is implemented soon because 
there has been considerable delay 
in implementing the rEcommendations 
of this committee. I would like to 
know how the Educatic.n Ministry ;. 
loing to see that Uri& -::llIIIIJlittee's 
work is implemented. 

Shri M. C. Cllacla, This was the 
Sri Prakasa Committee. Most of lta 
recommendations were lurwlll'ded to 
various States and their cammeonts 
invited. To the extent 11 is pouible to 
implement them, tnt)" t.av. been im-
plemented. To the ulenl thq have 
not been iJ nplemented, ther would l>,e 

taken up by the Kinislry tor imple-
mentation. 

Dr. P. S. Dellhmakh: Since there » 
joint responsibility in the country 
and the Minister is a tu1I-fiedged 
member et the Cabinet, has he re-
commended simrlar treatment ot tlae 
committees in other departmen'taT 

ShrI M. C. Cha&1a: There is joint 
responsibility in the country and I 
have the honour and privilege to be 
a member ot the Cabinet. But I do 
not think it is part of the joint res-
ponsibility tor me to suggest to other 
Ministers how they should administer 
their Ministries. 
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·3. Shri N. B, Lukar: WID the 
Minister .. Petroleum .... CIIe.-J-
caI8 be pleased to state: 

(a) whether Govemillent have 
accepted the otler made by the Ruma-
nian Government tor the ezpansioll 
of Gauhati Refinery; and 

(b) it 10, the main teatures there-
ot? 

The MiURer of State III the .... -
try of PetroleDJD IIDd Cbemtale (Slid 
AIapan): (a) The propoHl. for ex-
pansion is beiDa pamined. 

(b) Doe. nOt aile. 



13 OTat Amw.,.. JYAJSl'HA 6, 1888 (SAKA) 

allri N .•. LMk&r: KaT I know 
what would be the additio~ pro-
duction capacity of the new expan-
.ion unit arid by what time this will 
b. completed? 

8Iui AIaC-: The present capa-
citT is 0.75 million tons. It is pro-
posed. to raise it to between 1.0 and 
1.21 million tOni. The e:Ql8Jlllion will 
be achieved by the end of the third 
Plan. 

lllarl ...... war T .. Ua: KaT 1 
kno.... ....hether there ...... anT mort-
fan in the production last T8ar, if ao 
what .... ere the reesonl and what 
steps have been taken by Go"ern-
.ent to prevent a recurrence? 

Slut Alar-: This ha. been a-
plained on the ftoor of the House 
tairly in detail. Production started 
improvine tram August. From the 
month at November, there was " 
stoppage tor about three weeki 
because ot the behaviour at the rlver 
Brahmaputra. Later on production 
has caught up and .... e are now pro-
ducing almost to the full capacity. 

8hrl ViBhram Pruad: May I kno .... 
.... hat are the terms of the agreement 
with the Rumanian Government, 
whether any loans have been asked 
from the Rumanian Government bT 
the Government at India, and if so, 
how it will be repaid? 

Smt AIacesan: All these matters 
are under consideration. 

Shrl Dem Baraa: In view of the 
fact that this Gauhati Refinery has 
been experiencing diftlcu1ties and 
breakdowns-the kerosene unit broke 
down and there was a series of break-
downs-may I know whether the eco-
nomics of production are being taken 
into account when the Gov,rnment 
are discussing the question of ex-
panding the existing capacity of the 
reftnery? 

SIut~: All these will be 
kept in mind and .... e will try to re-
duce the coo .. much .. possible. 

8hri Sham Lal Saraf: KaT I know 
.... hether after the expansion, the re-
ftnery will get more at crude oil from 
within the same area as at present or 
oil will be found from other plaeel 
to teed it? 

Slut AI ...... : We .... ill contin_ 
to ~ the extra quantity of crude oil 
from the same source. Oil India w 
producing oil .... hich will also be n-
ftned in this reftnery. 

It.eeeanIa C ....... 

+ r Slut ....... war T:aaUa: 
Shri 0Uar LaI .....,.: .•. 1 Shri DIIua: r 
Shrl Gobran "-4: 

L 8hri D. C. SlIarma: 

Will the Minister of Etlwcatloa be 
pleased to state: 

(a) .... hether it is a fact that Uni-
versity Grants Commission is consi.-
dering to establish new research cen-
tres in the country; 

(b) if BO, whether these research 
centres will be independent of or 
attached to the universities; 

(c) the total expenditure involved; 

(d) how many research c!entrea will 
be opened in each State; and 

(e) when the new centres will .tart 
functioning? 

The M1mster of Education (Shrl 
M. C. Chq'Ia): (I:) No, Sir. 

(b) to (e). Do not arise. 

Scleu.tJfic Equipment &lid Machiael'J' 

+ 
(Shrl Yashpal Stach: 
I Slut S. C. Samanu: .S'l ShrI M. L. Dwive4li: 

Shrlmatt San&rl N ..... : 
Slut DIIJI: 

Will the Minister of· UaeatiGll t. 
pleased to alate: 

(a) .... hether hi. attention has been 
drawn to the A1.Idl.t Report on the 




